
CENTKAI ADMINISTHATIVE TEIBUNA,, PRHCIPAI BEKCH
y

O.A, No. 2659 of I993
MA No. 3675 of I993 j

New Delhi this the I7th day of November, 1994

Vice-OhalrmanB.N. Dhoundiyal, Member

Shri Som Nath Sharma

Rca°d?le"hL"°-"' '-i
•••Applicant

None for the applicant

Versus

1 • Union of India
through Chief General Manager
Mahanagar Telephone Nigam ltd'

- -Northern Telecom Region,
Kidwai Bhawan,
New Delhi.

2. The Chief General Manager,
Mahanagar Telephone Nigam'ltd

•Khurshid lal Bhawan,
New Delhi.

Deputy General Manager ''Admn.^,
Mahanagar Telephone Nigam ltd
Khurshid lal Bhawan,
New Delhi.

The General Manager rProject
Management ,
Mahanagar Telephone Nigam ltd.
Chanderlok Building, '
Janpath,
New Delhi. t,

...Respondents

By Advocate Shri V.K. Rao

ORDER ''ORAT >

Mr. Justice S.K. Dhson. Vice-rhoir„„

list has been revised. No one

appeared in support of this application,

application is dismissed in default
appearance.

^B.N. DHOUNDIYAL)
member (A^ :.K^Ir S. K^j/TDHAON)

VICE 'CHAIRMAN


